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STATEMENT 

S. No. Name of Road State National Highway! 

1. Ahmedabad-Vadodara 

2. Koodanur-Willingdon 
Island 

3. Theriat-T uipang 
Theriat-Lunglai 
Venus Saddle-Sahia 

4. Kwarital-Jn with 
NH. 52 (Tejpur) 

5. Oausa-Mandharpur 

6. Beawar-Radhapur 

7. Nizamabad-Jagdalpur 

Gujarat 

Kerala 

Mizoram 

Assam 

Rajasthan 

Rajasthan 
Gujarat 

Andhra Pradesh 
Maharashtra and 
Madhya Pradesh 

Expressway 

N.E.1 

NH47 A 

Extension of NH 54 
NH54A 
NH 54B 

NH 37 A 

NH 11 A 

NH14 

NH.16 

8. Pathankot-Mandi Himachal Pradesh NH20 

9. Cochin-Madurai 

[Translation] 

Propaganda by Pakistan 

781. SHRI SIMON MARANOI: 

SHRI SUOHIR SAWANT: 

SHRt SHIBU SOREN: 

SHRI BAPU HARI 
CHAURE: 

SHRI ARVINO TULSHlRAM 
KAMBlE: 

OR. VASANT NIWRUTII 
PAWAR: 

SHRI MANORANJAN 
BHAKTA: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

and Punjab 

Kerala and 
Tamil Nadu 

Extension of 
NH49 

(a) whether the Prime Minister of 
Pakistan had declared to launch a 
vigorous diplomatic campaign to achieve 
the intemational support on Kashmir; 

(b) if so, the details thereof; 

(c) whether the Government have 
taken any steps to counter the propa-
ganda against India being continuously 
pursued by Pakistan; and 

(d) il so, the details therE!_Of and the 
response of various countries and the in-
temational organisations including OIC, 
US, UK and Iran? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
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(SHRI R. l. BHATIA): (a) and (b) Pak-
istan leaders including its Prime Minister 
have consistently maintained that Pak-
istan would extend moral, political and 
diplomatic support to the Kashmiris. 

Addressing the nation on 24th Jan-
uary, 1994, Prime Minister of Pakistan' 
stated: 

Pakistan shall pinpoint the human 
rights violations in J&K before the 
UNHRC. "I shall personally plead the 
case before the UNHRC on 1 st Febru-
ary." 

Pakistan's PM subsequently re-
ferred to the situation in J&K at the 
UNHRC meet at Geneva. 

(c) and (d) Countering motivated 
anti-India propaganda is an ongoing pro-
cess. Govemment successfully continues 
to rebut false and baseless Pakistan alle-
gat,ions and disinformation in respect of 
the Kashmir issue. As part of these ef-
forts, frequent and continuing interaction 
is maintained with other Government to 
provide correct information on the situa-
tion in Kashmir. Publications and audio-
visual material have been prepared for 
distribution through our missions abroad 
to politicians, officials, press and other 
opinion makers. Indian and foreign jour-
nalists are regularly briefed here as well 
as in other countries through our Mission. 
Relevant information is regularly dissemi-
nated to the Missions abroad to enable 
them to take swift and effective corrective 
action with all relevant target audiences. 

As a result of these efforts, various 
countries and officials of OIC have 
demonstrated a better understanding of 
Indian stand on this issue. 

Iran has conveyed to us its support 
for India's integrity and called for a bilat-
eral dialogue between India and Pakistan 
to address the Kashmir issue. The UK 
and the US Government have taken the 
pOSition that negotiations between India 
and Pakistan, as envisaged by the Simla 
Agreement, provide the best means to 
settle the Kashmir issue. The US Govern-
ment believes that any settlement should 
also take into account Jhe views of the 
Kashmiri people. 

[English] 

Power Projects in Private Sector 

782. SHRI HARISH NARAYAN 
PRABHU ZANTYE: 

SHRI SURYA NARAYAN 
YADAV: 

Will the Minister of POWER be 
pleased to state: 

(a) the power projects cleared so far 
in private sector with location, estimated 
cost capacity-time schedule, employment 
etc, to be taken up for execution during 
the Eighth Five Year Plan, project-wise; 

(b) the details of the power projects 
in private sector under various stages and 
for clearance; 

(c) the details of estimates of in-
vestment and power generation in private 
and a public sector during the Eighth Five 
Year Plan; and 

(d) the details of the proposal 
received for power generation in Goa? 




